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service and presently working as .

years,

give hereln below the details of the assets (immovatle, movable, bank balance, etc.) of
myself, my spouse and dependants*:

A.  Datalls of movabie assets
{Assets in joint name indlcating the extent of joint ownership will also have to be

given}
:r. ““Description “Belf | Spouse Dopendant-1 D-p:ﬂdml = n;{a:i::m-i"
Mo, Veisie Name(s) | ‘Tg: amea _Etc. Rome
s haV
(i) | Depesits In o
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Hon-Banking
Financial
Companies
(ili) | Bonds, i i
Debentures and L B —_—
Shares in e R N [ L i
companies ‘ '
7 1 B et
(lv) | Other financlal 10,2606/ —
institutions [
NSS, Postal ] b8 oo/ _ o
Savings, LIC ] 5_600/" —_ — -
Policies, etc ) 65()0/,__
(v} |Motor Vehicles | Two Wees e dey )
{details of BR 0IDCr F“LO;,J,_ J’E!:
ke, etc. ]
ML R
{vi) | Jewellery (give E
details of N”- 59 & %aﬂl
weight and , 4
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(Vi) [ Other assets, I
such as values Ei' e1’ J/ |
of claims / w rms\fuwz l J
interests p),{)"nf ' -3

Note: Value of Bonds / shares / Debentures os per the latest market vaiue in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* pPependant here means a person substantially dependent on the income of the
employee.
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[Note: Properties in joint ownership indicating the extent of jaint ownership weill
aiso have to be indicated]

Sr.
Mo,
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T Selt ‘ ‘Spouse

. Hame(S) Name

Dependant-1 | Gepandant-2 I

(i)

| - Extent (Total

Agricultural Land
- Locaticn(s)
= Survey number(s)

measurement)
-Current market value |

L

Hame

Dependant-3 |
Etc. Nama

(i}

| - Extent (Totai
. measurement)

Mon-Agricultural Land
- Lacation(s)
- Survey number{s})

-Current market value

(i}

Buildings {(Cemmercial
and residential)
Location(s)

- Survey fdoor
number(s}

- Extent (Total
measuramant)

- Current market
value

(W)

Houses / Apartments,
etc,

- Location(s)

- Survey fdoor
number{s})

- Extent (Totai
measuremaent)

- Current market
value

v)

L

Others (such as :
interest in property) |

(2)

institutions and government dues .-

1 glve herein below the details of my iabititles / overdues to public financial

[Note : Please give separate details for each item)

Sr. | Description Hame & address of Bank /
Neo, Financlal Institutions{s) /
" ; . Department (5}
(a) (i) Loans from Banks B o o
{ii} Loans from financial Lac Home Lown
institutions 3 1,YQLQ_OQ/ s

1“'"'”'7 foidiazs

nding as

| ,3 vo 000 J:_

(iil) Governmant Dues:
(a) dues to departments
| dealing with government
accommadation

(b) dues to departments
dealing with supply of
water

(c) dues o departrments
dealing with supply of
electricity

Pmrd an rmay S5 i




(d) dues to departments ‘ -
deallng with telephones | ; e el
{e) dues to departments
dealing with government I\l \L
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transport (including
aircraft and helicopters)
1 (F) Other dues, If any

(b)Y | () Income Tax including ; PH N at
r;;:rcharge {Als:; indicatel
e assessm gar upto .
which InczminT:x Retfm ! C J V P5 530HP i

filed. Give also Permanent
| Account Number (PANJL |
(il) Wealth Tax [Also
indicate the assessment
year upto which Weaith
Tax return filed.]
(i) Sales Tax [Only in
case of proprietary
 business]
(iv) Property Tax
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Gender :- @ /) —
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Date of Birth i I"o t’g l 0 |3 l \ lg ]?BJ {OO/MM/YYYY)
Class/Group = { < & (A/B/C)
ke Y [Bihey Vadhay, Sabha CocyeXaxiuk |

(Full Name 2.9 .A.5.-Bihar Administrative Service,
B.5.5.- Bihar Secretarlat Service etc.)

Home District - | Bl lbcﬁ/ J

 § hmbv.r deciare that the above details are true to the best of my
knowladge and belief,
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Nota; Please sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (single sida)
in prescribed format.




